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P esent: Sh.K.P.Aggarwal counsel for the applicant in MA
(respondents in OA).

Sh.Atul Kumar proxy counsel for Sh.V.P.S.Tyagi
counsel for the respondents in MA (Applicant in OA)

Reply to MA has still not been filed. Learned

c mnsel for the applicant in MA submits that order dated

ii.11.2002 in OA-402/2002 has been complied with by the

r ;spondents in 0A» -: We seeks permission to withdraw the

Persmission granted.

MA is dismissed as withdrawn.'
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